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part of the Sixth Plan are as    follows:—   

(Rj. in crores) 

 

The Union Ministry of Agriculture is 
responsible for development of fishing 
harbours. According to information 
furnished by that Ministry, there are two 
schemes, namely, Central Sector 
Schemes for construction of major ports 
and Centrally Sponsored Schemes for 
minor ports. Under these schemes major 
harbours at Roychowk (West Bengal) and 
at Visakhapatnam (stage-I) and minor 
harbours at Tuticorin, Dhamra and Port 
Blair have already been completed on the 
East Coast. 

• A major fishing harbour at Madras and 
minor fishing harbours at Visakhapatnam 
(stage-Il), Digha, Kakinada, 
Nizampatnam, Bhavnapadu; Volinokkam 
and Chinnamuttom on the East Coast 
have already been sanctioned and are 
under construction. 

A provision of Rs. 36 crores has been 
provided for the development of fishing 
harbours in the country in the Sixth Plan 
out of which a sizeable amount will be 
utilised on the sanctioned projects which 
are yet to be completed. 

As regards the minor ports, as per the 
decision of the National Development 
Council, responsibility for development 
of these ports vests with the State 
Governments concerned.. 

 


